CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 11/06/2018 to 15/06/2018

Dt. Of order

S.No Appeal No Application No Order No Order recd. date
From Secy of sent to CR
President/VP/
Members
Final Orders
$T/50095/2017-
1 cu[DB] FO/ST/A/51948/2018 08/06/2018 11/06/2018
ST/60504/2013-
3 cu{DB} FO/ST/A/51862/2018 08/06/2018 11/06/2018
ST/53384/2014-
3 CU[DB] FO/ST/A/51961/2018 08/06/2018 11/06/2018
ST/56093/2013-
a CufDB] FO/ST/A/51998/2018 08/06/2018 11/06/2018
ST/55678/2014-
5 Cu[DB] FO/ST/A/S51960/2018 08/06/2018 11/06/2018
ST/58923/2013-
6 CU[ DB] FO/ST/A/S 31959/2018 08/06/2018 11/06/2018
ST/50226/2015-
7 CU[DB] FO/ST/A/52034/2018 08/06/2018 11/06/2018
5T/52609/2014-
8 cuiDB] FO/ST/A/51957/2018 08/06/2018 11/06/2018
ST/55540/2013-
9 CU[DB] FO/ST/A/51941/2018 08/06/2018 11/06/2018
ST/54372/2014- )
10 CU[DB] FO/ST/A/52016/2018 08/06/2018 11/06/2018
$T/51431/2014- FO/ST/A/52052-
201
1 CU[DB] 52054/2018 08/06/2018 11/06/2018
ST/58795/2013-
12 CU[DB] FO/ST/A/52041/2018 08/06/2018 11/06/2018
' FO/ST/A/52029-
» $T/2133/2012-CU[DB] 52030/2018 08/06/2018 11/06/2018
14 C/800/2008-CU[DB] FO/C/A/52012/2018 08/06/2018 11/06/2018




5 ST/50990/2015- FO/ST/A/52131- 08/06/2018
Cu[DB] 52134/2018 11/06/2018

16 $T/3579/2012-CU[DB] FO/ST/A/52141/2018 08/06/2018 11/06/2018
ST/60806/2013- FO/ST/A/52124-

11/06/2018

17 cuiDB] 52128/2018 106/ 12/06/2018
ST/55381/2014-

18 cu[DB] FO/ST/A/52100/2018 11/06/2018 12/06/2018
ST/55604/2014- FO/ST/A/52086- ‘

: : 11/06/201

19 Cu[DB) 52087/2018 /06/2018 12/06/2018
ST/50649/2014-

20 CU[DB] FO/ST/A/52080/2018 11/06/2018 12/06/2018
ST/51035/2018-

21 cu[oa] FO/ST/A/52088/2018 11/06/2018 13/06/2018

" ST/1726/2010-CU[DB} FO/ST/A/52137/2018 11/06/2018 12/06/2018

2 $T/174/2011-CU[DB] FO/ST/A/52136/2018 11/06/2018 12/06/2018
ST/53661/2014-

24 CuiDB] FO/ST/A/52130/2018 11/06/2018 12/06/2018

25 €/51144/2018-CU[DB] FO/C/A{51933/2018 11/06/2018 12/06/2018

26

MISC ORDERS
ST/51640/2016-

1 CUIDE] ST/MISC/50381/2018 MO/50323/2018 08/06/2018 11/06/2018
ST/50854/2018-

5 CU[DB] ST/MISC/50365/2018 M0/50324/2013 08/06/2018 11/06/2018
ST/50796/2015- T

3 cuDs] ST/MISC/50162/2018 MO/50335/2018 08/06/2018 11/06/2018
ST/50648/2018- ST/CO

4 culDe] /COD/50291/2018 MO/50340/2018 08/06/2018 11/06/2018
ST/52036/2014-

5 cuIDB] ST/ROA/50376/2017 MO/50341-50342/2018 08/06/2018 11/06/2018




ST/52037/2014-
6 cu[DB] ST/ROA/50375/2017 MO/50341-50342/2018 11/06/2018 12/06/2018
ST/51322/2017-
7 CU(DB] ST/ROA/50361/2018 M0/50344/2018 11/06/2018 12/06/2018
8 C/50534/2018-CU[DB] | C/COD/50262/2018 MO/50338/2018 11/06/2018 12/06/2018
9 €/51161/2018-CU[DB] C/MISC/50446/2018 MO/50343/2018 11/06/2018 12/06/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto

upload

download these orders from CESTAT website.

ed in PDF format on the CESTAT website immediately after signature of the Hon’ble members
on the same day for the parties and public at large. '
Thus all the interested parties and other information seekers under R.T.l Act may

D‘g%’/ﬁ//r

Deputy REGISTRAR




